FORM A
PUBLIC ANNOUNCEMENT

(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process)
Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF AB SOYA PRIVATE LIMITED
1. | Name of Corporate Person AB SOYA PRIVATE LIMITED

2. | Date of Incorporation of Corporate Person | 26/09/2012

3. | Authority Under Which Corporate Person Registrar of Companies-Delhi
IsIncorporated /Registered

4. | Corporate Identity Number of Corporate U15122DL2012PTC242782

Person

5. | Address of the Registered office of House No 4, 2nd Floor Chander Lok,
Corporate Person Pitampura, New Delhi-110034

6. | Liquidation Commencement Date Of 17/01/2023

Corporate Person

7. | Name, Address, Email  Address, Deepak Gupta

Telephone Number And The Registration | 607, 6th Floor, Rattan Jyoti Building,
Number of theLiquidator Rajendra Place, New Delhi-110008

E-mail id: deepak@drassociates.org
Contact No.-011-45063990,
47775059

Registration = number:  IBBI/IPA-
001/1P-P02561/2021-22/13875

8. | Last Date for Submission of Claims 16/02/2023

Notice is hereby given that the AB Soya Private Limited has commenced voluntary liquidation
on 17t January, 2023.

The stakeholders of AB Soya Private Limited are hereby called upon to submit a proof of
their claims on or before 16t February, 2023, to the liquidator at the address mentioned
againstitem 7.

All stakeholders may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Deepak Gupta

Liquidator of AB Soya Private Limited
Regn. No.: IBBI/IPA-001/IP-P02561/2021-22 /13875

Date: January 18, 2023
Place: New Delhi
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Notice pursuant to Regulations 29 and 47 of
Regulations, 2015, be and is hereby giventhat an
of Directors of the company will be held on Mo
13, 2023 at the Registered Office of the compa
4/17-B, Asaf Ali Road, New Delhi-110002 o o

and Consolidated Unaudited Financial Rmcj
the quarter and Nine months period ended Decemy
The Trading Window has alrea '
2023 until . et
Results for the quarter and nine months pesiod

31, 2022 and the same shall re-open on Thursds
2023 (both days inclusive). '3

Thig information is also available on the mq
National Stock Exchange of India Ltd and on C
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www.mgfltd.com. Byl
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Place: New Delhi VP, CS,CFO & (:('

Date: January 17, 2023

SIRGA PAINTS INDIA LIMITED

hereby given that the meeting of the Board of
Directors of Company will be held on Wednesday,
25" Day of January, 2023 at Registered Office
of the Company at G-82, Kirti Nagar, Delhi-

Financial Results for the quarter ending
December 31,2022 and Other Business(s).
For Further Details, Please visit the website of the

Stock Exchange of India Ltd (www.nseindia.com)
and BSE Limited (www.bseindia.com).

= |
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APPENDIX - IV [(Rule-8(1 ]
POSSESSION NOTICE (For immovable ;
Nhere as

he undersigned being the Authorised Officer of the Indian Bk
ind Reconstruction of Financial Assets and Enforcement of Seg
04 0f 2002)] and in exercise of powers conferred under Section 13
e ISecurity Interest (Enforcement) Rules, 2002 issued demand »
alling upon the borrower Mrs Meenakshi W/o Sh Vipin Kumar
h M.P Sharma (Borrowers), (Loan Alc No. 6125686890 & &2
ank Greater Noida Branch to repay the amount mentions
8. 6025107/- (Rupees Sixty Lakh Twenty Five Thousand One
s 0n 31.01.2022 plus interest/cost thereon from 01.02.2022 witi
receipt ofthe said notice. |
1e borrower having failed to repay the amount, notice is
€ publicin general that the undersigned has taken possession of
rein below in exercise of powers conferred on him under sub se

L read with rule 8 of the Security Interest (Enforcement Rudes, 2
Jan of the year 2023. | )

e borrower in particular and the public in general is
perty and any dealings with the property will be subject to the

anamount Rs. 6025107/- (Rupees Sixty Lakh Twenty Five
ven Only) as on 31.01.2022 plus interest/cost thereon from

> borrov._ref’s attention is invited to provisions of sub section (ﬂdi
pectoftime available, to redeem the secured assets. :

DESCRIPTION OF THE IMMOVABLE PRO

the; partand parcel of property Flat No G-01/134, G.F, Exter
iziabad, Tehsil and Distt - Ghaziabad

el SRR 1 s

-Sd-

Suraj Singh

Date: 17/01/2023  Company Secretary &
PlacgrDelhi Compliance Officer

CIN: L24219DL2006PLC145092
Regd & Corporate Office: G-82, Kirti Nagar, |
New Delhi-110015
Tel: +91-11- 42083083
Website: https://sircapaints.com
Email: cs@sircapaints.com

NOTICE

Pursuant to Regulation 29 read with Regulation

47 of SEBI (Listing Obligation and Disclosures

Requirements), Regulation, 2015, Notice is

110015, inter-alia, to Consider and approve the
Unaudited Standalone and Consolidated

Company (www.sircapaints.com), National

For SIRCA PAINTS INDIA LIMITED
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FORM A
PUBLIC ANNOUNCEMENT

(Regulation 14 of the Insolvency and Bankruptcy Board of India

(Voluntary Liquidation Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF AB SOYA PRIVATE LIMITED

1. | Name of Corporate Person

AB SOYA PRIVATE LIMITED

2. | Date of Incorporation of
Corporate Person

26/09/2012

3. | Authority Under Which Corporate
Person is Incorporated /Registered

Registrar of Companies-Delhi

4. | Corporate Identity Number of
Corporate Person

U15122DL2012PTC242782

9. | Address of the Registered office of
Corporate Person

House No 4, 2nd Floor Chander Lok, Pitampura,
" New Delhi-110034

6. | Liquidation Commencement Date
of Corporate Person

17/01/2023

7. | Name, Address, Email Address,
Telephone Number And The
Registration Number of the

| Liquidator

Deepak Gupta

607, 6th Floor, Rattan Jyoti Building, Rajendra Place,
New Delhi-110008

E-mail id : deepak@drassociates.org

Contact No.: 011-45063990, 47775059

Registration number: IBBIIPA-001/IP-P02561/2021-22/13875

8. | Last Date for Submission of Claims

16/02/2023

17* January, 2023,

Date : January 17, 2023
Place : New Delhi

Notice is hereby given that the AB Soya Private Limited has commenced voluntary liquidation on

The stakeholders of AB Soya Private Limited are hereby called upon to submit a proof of their
claimson or before 16* February, 2023, to the liquidator at the address mentioned against item 7,

All stakeholders may submit the proof of claims in person, Dy post or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties.

Sd/-
; Deepak Gupta
Liquidator of AB Soya

Private Limited
Regn. No.: IBBIIPA-001/IP-P02561/2021-22/1 33W
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SKP SECURITIES LTD | KFIN TECHNOLOGIES LIMITED 22 20 3 54

1702-03. BioWonder, 789 Anandapur, E M Bypass, | (Formerly known as KFin Technologies Privalog . o S‘Eg V'

A

Kolkata - 700 107, West Bengal, India Selenium, Tower B, Plot No. 31 and 32, Financlal Dist : . | [1 JotoRe =fed &1 9@ |HIaT _urgde fAfes
Tel No.: +91 33 6677 7000 Serilingampally, Hyderabad, Rangareddi 500 034"« 5. W W W | [2.|@tRe afm @ 7e @ faf 26.09.2012
Email: contact@skpsecurities.com Telephone: +91 40 6716 2222 / 1800 309 400§ 2 [simeT foras o BliNe A | Xoresa 3t B, faeed
Website: www.skpsecurities.com E-mail: rswm.rights@kfintech.com , puaT Aie oY 1% | gllgd &,
Investor Grievance Email: Investor grievance Email : Einward.ris@Kkfintoclf iufe srd®ard | |4 Trﬁji’m‘c' qETT ﬂ;fﬂ;{/ m U15122DL2012PTC242782
grievance.cell@skpsecurities.com Website: www.kfintech.com | : GARIRE _ |
Contact Person: Anup Kumar Sharma Contact person: Murali Krishna M e qX AESNUE o ;ﬁﬁ? Praferd 1 Gl I PrARE ?ﬁgi 14053‘2“ TR o e, PR, T
SEBI Registration No. INM000012670 SEBI Registration No: INRO00000221 e Efius dqaTse | o [ariRe afm @ @ § feame S s
Validity of Registration: Permanent Validity of Registration: Permanent o weaTa @ forg o Ry
Investors may contact the Registrar or the Company Secretary and Compliance Officer for any pre issue Of f§ T sva PraffRa| |7. [oREET® ST A, 90, g-qet Tar 3R | AIH I ‘ .
may be addressed to the Registrar, with a copy to the SCSBs giving fuil details such as name, address of il uts @7 eTar fear AT IR TolRoT HEAT 607, BaT A, <ar ARl e, JIofs i,
holder folio number or demat account number, number of Rights Equity Shares applied for, amount blockedg g faeeli—110008

e : Sl - A s o ¢ deepak@drassociates.org
where the Application Form or the plain paper applications as the case may be, was submitted by the In E—— e FaROT ¢ 011-45063990, AT775059

further details on the ASBA process, please refer to the section titled "Terms of the Issue - Making of an Applfg.. e N wiciapoT e - IBBUIPA-0Y/IP-PO2561/2021-22113875
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THE COMPANY. § sigRa &y M | Wq&mﬁmm%ﬁﬁwmmﬁzﬁrﬁé@#w wad, 2023 W
z Soeh RQfts TREETT AT IR R Q2 |
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Disclaimer: Our Company has filed a Letter of Offer with the Securities and Exchange Board of India and 110055, 1 011- | |t orre daa saapis wef @ 309 T @ FEIT AOTT 3 Rayre A, Sih
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the LOF including the section “Risk Factors” beginning on page 16 of the LOF. This announcement has bedg ARAIT |

: : . BRIER /__

United States. This announcement does not constitute an offer of Rights Equity Shares for sale in any jurls§ g¥T/— fei® : 17 THa9, 2023 ClREZR i

described in this announcement may not be offered or sold in the United States unless registered under lffg S TN feorr - T Reh | - frfyader oife wd) @ wgae fafics
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